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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Thursday, 11 March 2021 / 20 Phalgun 1942 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair greeted Hon’ble Members on the occasion of Maha Shivratri.
The Chair also greeted Smt. Bandana Kumari, Hon’ble Member and Sh. Kailash
Gahlot, Hon’ble Minister of Transport on their birthday.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the
Chair:

1. Smt. Pramila Dhiraj Tokas 8. Sh. Naresh Yadav

2. Sh. Ajay Dutt 9.  Sh. Bhupinder Singh Joon
3. Sh. Hazi Yunus 10. Sh. Pawan Kumar Sharma
4. Sh. Ajay Mahawar 11.  Sh. Girish Soni

5. Sh. Abhay Verma 12.  Sh. Akhilesh Pati Tripathi
6. Ms. Bhavna Gaur 13. Sh. Jitender Mahajan

7. Sh. Somnath Bharti

Presentation of Report :
Sh. Amanatullah Khan, Hon’ble Member presented the First Report of
Committee on Welfare of Minorities and made a brief statement.

Members of Opposition raised objection against certain remarks of Sh. Amanatullah
Khan, Hon’ble Member.

Uproar ensued

Sh. Anil Kumar Bajpai, Hon’ble Member of Opposition came into the well and argued

with the Chair. The Chair named Sh. Anil Kumar Bajpai, Hon’ble Member.

As the named Member refused to withdraw, the Chair directed the Marshalls to escort
him out.

The Chair directed that the remarks of Sh. Amantullah Khan, Hon’ble Member be
expunged from the proceedings of the House.

The Chair adjourned the House up to 12.15 PM in view of the continued uproar
in the House.

House reassembled.
Hon’ble Speaker in-Chair.

Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Oposition requested the Chair to
expunge the objectionable remarks made by Sh. Amantullah Khan, Hon’ble Member
from the proceeding of the House and also requested to allow Sh. Anil Kumar Bajpai,
Hon’ble Member to attend the House.

The Chair informed that the requisite directions for expunction had already been given
and allowed Sh. Anil Kumar Bajpai, Hon’ble Member to attend the House with the
advice that Member concerned should follow decorum of the House.

Sh. Anil Kumar Bajpai, Hon’ble Member took his seat in the House.

Sh. Amanatullah Khan, Hon’ble Member concluded his statement about the Report.
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Adoption of Reports :

I.  Sh. Sahi Ram, Hon’ble Member moved that “This House agrees with the First
Report of Committee on Welfare of Other Backward Classes presented to
the House on 10" March 2021
The same was put to vote and adopted by voice-vote.

II.  Sh. Sahi Ram, Hon’ble Member moved that “This House agrees with the
Second Report of Committee on Welfare of Other Backward Classes
presented to the House on 10" March 2021
The same was put to vote and adopted by voice-vote.

II.  Sh. Virender Singh Kadian, Hon’ble Member moved that “This House agrees
with the First Report of Department Related Standing Committee on
Administrative Matters presented to the House on 1 0™ March 2021
The same was put to vote and adopted by voice-vote.

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister informed and invited the
Members to attend the launch of 75-week long celebrations to commemorate 75 years
of Independence at Central Park, Connaught Place, New Delhi on 12" March 2021.
Calling Attention (Rule-54) :

Sh. Vijender Gupta, Hon’ble Member called the attention of Minister of Transport
on the issue related to “alleged irregularities in purchase of buses by DTC”.

Sh. Kailash Gahlot, Hon’ble Minister of Transport replied.
The Chair adjourned the House till 02:00 PM.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on Annual Budget 2021-22 :
Discussion commenced on Annual Budget 2021-22 presented by Shri Manish
Sisodia, Hon’ble Deputy Chief Minister on 09 March 2021.
The following Members participated in the discussion :
1. Sh. Kuldeep Kumar
Sh. Virender Singh Kadian
Sh. Abhay Verma
Sh. Rituraj Govind
Sh. Bhupinder Singh Joon
Sh. Somnath Bharti
Sh. Om Prakash Sharma
Sh. Ajay Mahawar
9. Sh. Jai Bhagwan
10. Sh. Mukesh Ahlawat
11. Sh. Rajesh Gupta
The Chair adjourned the House upto 11.00 AM on Friday, 12 March 2021.
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